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The number of government employees awaiting allotment of Government accommoda­
tion, category-wise in Delhi is given below :

Type No. of em­
ployees await­
ing

I ................................................. ....................................  . 3134
II . .................................... .............................................  8438
I l l ...................................................... .............................................. 7365
I V . ...................................................... ............................................. 1390
IVSpl. . . . . . . . ............................................. 321
V D .I I ...................................................... ............................................. 363
Special D.I. .............................................. ............................................. 189
C. II & a b o v e .................................... ............................................. 216

Hostel

Double Suite . . . . . ..............................................731
Single Suite with Kitchen. ..............................................894
Single suite without Kitchen . ............................................. 173
Working Gi ;1s Hostel (Single room) . ............................................. 49

Note : This is based on the waiting lists prepared on the basis of limited number of applica­
tions invited during the current allotment year (1990-91) for Delhi only.

POLLUTION DUE TO MALABAR 
CEMENT FACTORY, PALGHAT

92. SHRI V. S. VIJAYARAGHA- 
VAN : Will the Minister of ENVIRON­
MENT AND FORESTS be pleased to 
state :

(a) whether the Union Government are 
aware of the environmental pollution 
caused by the Malabar Cement Factory 
located at Valayar in Palghat district of 
Kerala; and

(b) if so, the steps taken by the Gov­
ernment to control the pollution ?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI KAMAL NATH) : (a) 
and (b) In pursuance of the directions of 
the Kerala State Pollution Control Board 
the unit has installed adequate pollution 
control devices. The emissions from the 
factory conform to the prescribed stand- 

' aids. Hie unit is also not causing any 
water pollution.

[Translation]

UNEMPLOYMENT ALLOWANCE

93. SHRI RAJENDRA AGNIHOTRI : 
Will the MINISTER OF LABOUR be 
pleased to state :

(a) whether the Government propose to 
prepare any action plan to solve the un­
employment problem;

(b) if so, the time by which it is likely 
to be implemented;

(c) Whether unemployment allowance is 
being given in Haryana and some other 
States; and

(d) if so, whether the Government pro­
pose to impress upon State Governments 
to give unemployment allowance to the 
unemployed ?

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI K. 
RAMAMTJRTHY) : (a) and (b) the


